NOTICE

Oath taking Ceremony of Hon’ble Shri Alok Srivastava, as Technical Member in the
National Company Law Appellate Tribunal (NCLAT) will be held at 01:30 P.M. on 14"
February, 2020 in the Court of Hon’ble Chairperson, National Company Law Appellate
Tribunal (NCLAT), 2" Floor, Mahanagar Doorsanchar Sadan (M.T.N.L Building), 9,
C.G.O Complex, Lodhi Road, New Delhi-11003. Learned Senior Advocates, Advocates and

other professionals are cordially invited.

By Order

-sd/-
(Registrar)
NCLAT

In absence of Hon’ble Chairperson all mentioning of Fresh cases/ urgent listing/ listing
of I. A’s etc. be made before Hon’ble Mr. Justice A.l.S. Cheema, Member (Judicial).

By the order of Hon’b1e Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 12.02.2020 (WEDNESDAY)
COURT IV
10:40 AM
In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Justice Jarat Kumar Jain,
Member (Judicial)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Compensation Food Corporation of India. G.R. Bhatia Rahul Goel-R1
Application (AT) Vs. Ebaad Nawaz
No.1 of 2019 in Excel Crop Care Ltd & Ors. Khan-R2
Competition. App. Sandhya-R3
(AT) No. 79-81 of
2012




For Hearing

2. Comp. App. (AT) K K Capital Services Ltd. Gautam Singh Piyush Bhardwaj
(Ins) No. 320 of Vs.
2019 Sristi Hospitality Pvt Ltd
3. Comp. App. (AT) Satori Global Ltd. & Anr. Swapnil Gupta Ankur Mittal-R1
No. 379 of 2018 Vs. Ujjwal Banerjee-R4
Shailja Krishna & Ors.
With
4, Comp. App. (AT) Manjula Jhunjhunwala Ujjal Banarjee Ankur Mittal
No. 395 of 2018 Vs. Akash Khuran
Shailja Krishna & Ors.
Copy to: -
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3. Record File -sd/-
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